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1055. SHRI MADAN LA
Willtho Minister of URBAN DE
bb pleased fo stats:

(a) whether mere is no provision in the
applications for thé ‘aliotmant of residential
accommodation fo give’ pte;erenco of the
locaiityfioor ini whictta Sovemment servant
wanlsr!ho aoeommodaubn lo 90 alwod:

(®)if so, tho reasons thersof;

(c)the stepslakanto md(oaprowsnn
ln:ho!orms mlhnsngan;

(d’ Wheipa! tivg o .- "'. °f Suq‘
Soveindibrit Sefvars Whose pay inc
diring e course’of 1hi siltniet

Ym.hwﬂlnupepossibbtoiixﬂmarelaqve
seniority of governm:

The applicanons (rom the employee
coming on fransfer are aiso entertained on

the basis of the pay drawn by them on the
crucial daip hxeﬁ for the purpose of detor-
mlmmeﬂxﬁbimy

1056. SHRI MADAN LAL KHURANA:
mumemnugm;?ngm%‘lﬂ-@nﬁm
bep

(a) whether the rate of construction of
reﬂdenﬁal Ilatc fot govgrmpent omployeos
has gone' ik

in' Defh ang pier ciies;

() i s0, the reasons therec! and the
stopstdsmbaecabraloﬂnratooleon

(c) the number of flats eonstruded in
Delhl and in otpar cines ca:egory~w1se/type

wise, duri 1991 anq how doe the same
compdrs wih ;ftg grovbusmmyem.anq
() the numparqsovommom employ-

sos wainng Yor the ‘aliotment of residéntial
ﬂax and sm when ln nch 1ypo?
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(c)mqusneqmﬂ;arogwmm Lesser mgforthoallohnontofresndenhalaccommo—

mbetofquauq av n constructed dation in Delhi'since 1.1.10, i.e. commence-

‘ ment of allotment year 1990-91 (closing on

31.12.91) |s given in the anached Stais-
ment-ll
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STATEMENT

Number of Government Servants waiting
for allotment in Delhi since 1.1.90

Type No. of applica
tions pending
L 3642
I : » 9422
. ' 8092
Iv. 1306
V-A 316
V-B | 180
VI-A 131
23089
Hostel accommodation. 1840
Grand Total 24929

Note:- The above numbers are based
onthe limited number of applications invited
by the Directorate of Estates for the allot-
ment year 1.1.90 to 31.12.91.

Shortage of edible oil in State

1057. SHRI MADAN LAL KHURANA:
Will the PRIME MINISER be pleased to
state:

(a) whether the Union Government are
aware of the shortage of edible oils in States
due to non-lifting of entire quantity of edible
oils allocated to them by the Union Govern-
mém; o

(b) if so, the details thereof;
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(c) how much quantity of edible ol was
given to the States and the Union Territories
during the turrent year, month-wise, State-
wise and Union Territory-wise, and how does
this compare with the preceding three years;

(d) how much sugar had been allocated
to State and Unlon Territories for the months
of September, October and November 1991
and how does this compare with the last
three years; and i

(e) whether the quantity is sufficient to
meet the requirement of the people during
festivals?

THE MINISTER OF STATE IN THE
MINISTRY OF CIVIL SUPPLIES AND
PUBLIC DISTRIBUTION (SHRIKAMALUD-
DIN AHMED):N(a) to (c). shortage of edible
oils occurs mainly due to the gap between
demand and supply. Sometimes, the State
Government and U.T. Administrations are
not able to lift fully their allocated quotas of
imported edible oils due to various con-
straints. The month-wise, Statewise, Union
Territory-wise allocation and lifting for the Oil
year 1990-91 (i.e. Nov. 90 - Oct. 91), and for
Oil years oil year 1989-90 and 1988-89 are
given in the attached statement LIl and lll.
Whereas lifting has been total in oil year
1990-91, it is about 67% and 80% respec-
tively in the preceding two oil years (Nov.-
Oct.).

(d) The allocation of sugar to the States/
UTs for September, October, and Novem-
ber, 1991 andthe allocationsfor correspond-
ing period during preceding three years i.e.
1988, 1989 and 1990 are as follows:-





